05.11.2012

AT

2:15 P.M.

1.

AT

CRL.A 72/2009

CRL.A 73/2009

2.15 P.M.

AT

ITA 1696/2006

ITA 776/2011

ITA 492/2012
CM APPL.14836/2012

ITA 956/2011

ITA 957/2011

2.15PM

1.

CRL.REV.P.378/2010

J-1

PRONOUNCEMENT OF JUDGMENTS (APPELLATE JURISDICTION)

COURT NO. 3

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MS. JUSTICE VEENA BIRBAL

SURESH PEHLWAN Q@ SURESH
BASOYA AND ANR
VS. STATE OF DELHI

DALIP KUMAR @ GUDAR
VS. THE STATE

COURT NO. 5
(DIVISION BENCH-6)

AJAY VERMA
RICHA KAPUR

AJAY VERMA
RICHA KAPUR

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V. EASWAR

COMMISSIONER OF INCOME
TAX DELHI-VI

VS. USHA INTERNATIONAL LTD.

THE COMMISSIONER OF INCOME
TAX DELHI-II

VS. KHOOBSURAT RESORTS
PVT. LTD.

SHARP BUSINESS SYSTEM
VS. THE COMMISSIONER OF
INCOME TAX-III

M/S. GAIL INDIA LIMITED
VS. THE JOINT COMMISSIONER
OF INCOME TAX

M/S. GAIL INDIA LIMITED
VS. THE JOINT COMMISSIONER
OF INCOME TAX

COURT NO. 35

SURUCHI AGGARWAL
S.K. AGGARWAL

SANJEEV SABHARWAL
PUNEET GUPTA
GAYATRI

VIVEK KOHLI
SHWETANK TRIPATHI

AJAY VOHRA
KAVITA JHA
SOMNATH SHUKLA
SURUCHI AGGARWAL

AJAY VOHRA
KAVITA JHA

AMIT SACHDEVA
VAIBHAV KULKARNI
SANJEEV SABHARWAL
GAYATRI VERMA
PUNEET GUPTA

AJAY VOHRA
KAVITA JHA

AMIT SACHDEVA
VAIBHAV KULKARNI
SANJEEV SABHARWAL
GAYATRI VERMA
PUNEET GUPTA

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE P.K. BHASIN

NEHA MONGA
VS. STATE & ORS.

VIVEK SOOD
M.N.DUDEJA
REBECCA M.JOHN
KUSHDEEP GAUR
ABHISHEK BATRA



05.11.2012

AT

J-2

CRL.REV.P.402/2010

CRL.REV.P.660/2010

CRL.REV.P.332/2011

2.15 P.M.

1.

W.P.(C) 5175/1998
CM 14513/2010

. W.P.(C) 1398/2010

. W.P.(C) 7109/2010

. W.P.(C) 4566/2001

CM 4557/2006
CM 7147/2010
CM 8224/2008

. W.P.(C) 2502/2003

CM 3654/2005
CM 6395/2006
CM 15675/2007
CM 19464-65/2011

. W.P.(C) 9603-14/2003

PRONOUNCEMENT OF JUDGMENTS

MAMTA AGGARWAL & ANR.
VS. STATE

POOJA GUPTA & ANR.
VS. STATE

GOVT. OF NCT OF DELHI

VS. ASHWANI AGGARWAL
& ORS.

COURT NO. 8

(APPELLATE JURISDICTION)

VINOD KUMAR
M.N. DUDEJA

P.S. GOINDI
M.N. DUDEJA

M.N. DUDEJA
REBECCA M. JOHN
KUSHDEEP GAUR
ABHISHEK BATRA

HON'BLE MR. JUSTICE SUNIL GAUR

GURDAS RAM & ORS. VS.
UNION OF INDIA & ORS.

NIRANJAN LAL & ORS. VS.
UNION OF INDIA & ORS.

JANAK RAJ CHANDRA & ORS. VS.
UNION OF INDIA & ORS.

ROSHAN LAL & ORS. VS.
UNION OF INDIA & ORS.

ALL INDIA VENDORS ASSOCIATION
VS.UNION OF INDIA & ORS.

MADAN SINGH & ORS. VS.
UNION OF INDIA & ORS.

M.K.SINGH
G.K.SHARMA
JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH
SAURAV AGGARWAL

ABHIGYA

JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH
SAURAV AGGARWAL

M.K.SINGH

RATNA AGARWAL
JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH
SAURAV AGGARWAL

K.C.MITTAL
ANJALI NEHRA
JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH

MANOJ SAXENA

SHWETANK SAILAKWAL

JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH
SAURAV AGGARWAL

SAMRAT K. NIGAM
KARTIKEY MAHAJAN
PRANEETA VIR
M.R.SHAMSHAD
JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH



05.11.2012 J-3

7. W.P.(C) 6373/2006
CM 15999/2007
CM 7270-71/2008
CM 17298/2008

HIGH COURT OF DELHI
O3RD NOVEMBER, 2012

PRONOUNCEMENT OF JUDGMENTS (APPELLATE JURISDICTION)

LEKH RAJ & ORS. VS.
UNION OF INDIA & ORS.

SAMRAT K. NIGAM
KARTIKEY MAHAJAN
PRANEETA VIR
M.R.SHAMSHAD
JOYDEEP MAZUMDAR
ROHIT DUTTA
SOUMYA DUTTA
SAMINA SHEIKH
SAURAV AGGARWAL

REGISTRAR (LISTING)



05.11.2012 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO 21 (OS-D)
HON' BLE DR. JUSTI CE S. MJRALI DHAR

NOTE : ADVOCATES ARE REQUESTED TO TRY AND AVO D ADDRESSI NG THE JUDGE
AS MY LORD AND YCUR LORDSHI P.

AT 2.15 P M

31. OMP. 478/2006

32. OMP. 482/2006

33. OMP. 238/2012

MS JAGSON Al RLI NES LI M TED
Vs. M'S BANNARI AMVAN
EXPORTS(P) LTD. AND ANR

M S | NDI AN PORTS WAREHOUSI NG

CO. LTD.

Vs. M'S BANNARI AVMAN EXPORTS
LTD. AND ANR

M S BANNARI AMVAN EXPORTS PVT
LTD

Vs. M'S JAGSONS Al RLI NES LTD
AND ANR

MR SANJAY GROVER, HARI SH
MALHOTRA, SUBHASH M SHRA, | NDU
MALHOTRA, MONI SHA HANDA

SAKAL BHUSHAN, VANSDEEP DALM A,
NI SHTHA KUVAR

MR VI VEK B. SAHARYA
UDI T, KUNAL TANDON
UDI T GUPTA, VANSDEEP DALM A

KUSH CHATURVEDI , VANSDEEP
DALM A, NI SHTHA KUMAR,
SAKAL BHUSHAN, UDI T GUPTA
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